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OFFICE OF TI'll': PRINCIPAI. DISTRICT & Si£SSIOINS JUDGI': (HQs): DEI,Hl

Ad vi!,arT

The Cloud machines of IJelhi 1lislrict C.ourts drc being updated in terms of the security advisory
received from NIC. ’rhereft)rc, (:IS of Rouse Avenue Court Complex may rcrnain dob'n for
Ina,intenance on 26.02.2023 (Sunday) and the website of 1:>clhi 13isrrict (:c>urls will remain down on
26.02.2023 between (08:00 l’. M .) in ( 1 Cl:00 l’.M )

FIle Same is for the inforlilaticrrl of oil ihr stakeholders,

ad
rSiTIll kt;FrIar Sharma)

B:\. i h,\Vt
ba

Additional Sessions Judge/

Nodal Officer, CCC

\\,.!€30G- /633:L ,’l’!'Cclt/2023

Copy tor infolmation and nl't'£’hhclry dt liotl iu:

1. '1’he I.d. Principal I)istrict & Sessions Judges, all court (:omplrxt's, i)t'Ihi/New Delhi.

2. '1'h c' 1.d. Officer in-charges, Computer IS ranch, all Court (:olnplext' s, Delhi/New T)cthi.

:3. -1 IIe I,d. Central Project (:oorclind tor, IIon 'I:> to 1 tigh (:ouR of 1)t'IIli.

4. Website C:onrmiuces, 'l'is llazdri Courts, 1)clhi.

1)dIed:

AdcliLiona] Sessions Judge/

Nodal Officer, C:C.:C:


